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Extension of Tatanagar Barjamda
Passenger Train upto Bolani

495. SHRI HARIHAR SOREN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government propose
to extend the Tatanagar-Barjamda
passenger train ypto Bolani; and

(b) if so, from what date such de-
cision is likely to be warked out?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No,

(b) Does not grise.

Development of Dadar-Bombay
Station

496. SHR] R, K. MHALGI: Will
the Minister of RAILWAYS be
pleaseq to state:

(a) whether it is a facy that Gov-
ernment propose to develop Dadar-
Bombay station so as to facilitate in-
terchange between Central] and Wes-
tern Railways;

(b) if so, when the work wil] be
started and the period for the com-
bPletion of the same; and

(¢) whether Government propose to
start Pune-Ahmedabad direct train
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after the development of Dadar Sta-
tion?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). With
the opening of the Diva-Bassein link
and the consequentia] possible reduc-
tion of Goods Traffic moving via
Dadar, the Government are contem-
plating to provide additional Coaching
facilities at Dadar, The scheme is Yet
to be formulated.

(¢) In view of the reply to (a) and
(b) above, this does not arise.

Railway Users’ Committee

497 SHRI CHINTAMANI JENA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is g fact that the
Railway users’ committee has not been
constituted; and

(b) if so, when it will be nominated?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) The matter is wunder active
consideration and a decision jg5 ex-
pected to be taken soon.

Loca] Purchase of Ayurvedic
Medicines

498. DR. A. U. AZAMI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether, unlike the practice
obtaining on the Allopathic side, local
purchase of Ayurvedic medicines pres-
cribed by Specialists, either by the
C.G.H S, or the patient to be reimburs-
ed later on, is not permitted and the
incident is mandated to one supplier
who has monopolised the whole supply
and takes as many as 7—10 days to
supply the medicine;

(b) the difficulties which lie in the
way of Government in introducing the
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similar procedure in as in the case of
Allopathy in respect of gsupply of
Ayurvedic medicines; and

(c) whas other steps Government
propose to take to streamline the mode
of supply and issue of Ayurvedic medi-
cines manufactured by established
pharmaceutical] companies only?

THE MINISTER FOR HEALTH
AND FAMILY WELFARE (SHRI B.
SHANKARANAND): (a) No,

(b) Dves not arise.

(c¢) Doeg not arise,

Alleged Shortage of Supervisors

499. SHR] A. K. ROY: Will the
Minister of RAILWAYS be pleased
to state:

(a) whether there is a ghortage of
Supervisorg specially Chargemen in
the Grade of Rs. 425—700 in Traction
Department, Northern Railway as no
recruitment has been made through
the Railway Service Commission after
1975 and the condition is further wor-
sened for extension of electrification
between Delhi and Mathura; and

(b) if so. the getion token by Gov-
ernment to provide reguisite number
of Supervisorg for safe and efficient
working?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No In fact,
during the current year, a panel of 58
has been received from the Railway
Service Commission.

(b) Doeg not arise,

Railway Lines in Kerala

500. SHRI GEORGE JOSEPH
MUNDACKAL: Will the Minister of
RAILWAYS be pleaseq to state:

(a) the total length of Railways in
Kerala State and what ig its percentage
as compared to All India population
basis;
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(b) whether Kerala ig neglected for
taking up new Railway lines although
that State is the most thickly popu-
lated State in the country;

(c) whether it ig a fact that Idikki
and Muvettupuzha constituencies are
not having any railway line;

(d) whether it is also a fact that
if Madurai-Cochin Railway line is
taken up, the distance between Madu-
rai and Swez canal can be reduced by
more than 1500 kilometers and save
a lot of energy for transportation; and

(e) if so, why the gurvey for this
vital railway line ig not taken up?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Total length
of Railway lines in Kerala ig 916 Kms.
Route Kms. per lakh of population is
430 for Keralag and 11.1 for al} India.

(b) No.

(¢) Idikki and Muvettupuzha are
not connecteq with railway line,

(d) and (e). There is no proposal
for taking up the construction of
Madurai-Cochin railway line, at
prescnt.
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